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$+[Tae DEPUTY MINISTER oF
EXTERNAL AFFAIRS (SHRIMATI
LagsgMmr MeNoN): (a) and (b). Yes.
Besides India, the following countries
supported the proposal: —
(1) '
(2)

Bulgaria

Byelorussian Soviet Socialist
Republic /

Czechoslovakia

—r

(3)
4

(5)
(6)

(D
(8)

Hungary

Indonesia
Poland

Romania . h

Ukranian
Republic

Union of
Republics

Yugoslavia

Soviet  Socialist

9 Soviet  Socialist

(10)

The decision of the majority, how-
ever, was that the General Conference
should not consider, during the year
1957, any proposals to exclude the
delegate of the Republic of China
(Formosa) or to seat a delegate from
the People’s Republic of China and
also that it should take no decision
regarding the credentials submitted
on behalf of the delegate of Hungary.]
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SHRiMATI LAKSHMI MENON: Sir,
I have got the whole speech of our
representative to the Conference. Do
you want me to read it out, Sir? The
question here is concerned only with
the admission of the People’s Republic
of China and the Republic of China
(Formosa). I have already stated the
decision. We are always for the
universality of membership in these
Tonterences. Tince the majority
opinion was that these two questions
should not be considered by the
Assembly the majority vote was
against their consideration
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+[VocATIONAL GUIDANCE CENTRES FOR
Youtn

*330. SHrr NAWAB SINGH CHAU-
HAN: Will the Minister of LABOUR
AND EMPLOYMENT be pleased to state:

(a) whether Government propose
to open in the Employment Exchanges
vocational guidance centres for the
benefit of youth; and

(b) if so, where and when these
centres will be opened?]

+[ 1 English translation.
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+[Tee DEPUTY MINISTER or
LABOUR (SHrI ABmp ALI): (a) Yes.

(b) During the current year centres
will be opened at 8 Employment
Exchanges viz., Delhi, Calcutta,
Bombay, Madras, Lucknow, Ambala,
Patna and Hyderabad and thereafter
at 15 Exchanges each year during the

Second Plan according to  present
programme.]
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+0 1 English translation.

rities of the Employment Exchanges
for vocational guidance?

Sarr ABID ALI: I would refer the
hon. Member to paragraphs 174 and
175 of the Committee’s report which
is available here.

Sarr B. K. MUKERJEE: May I
know whether the cost of this
vocational guidance will be borne by
the Centre or by the States or both
combined on the 60-40 basis that has
been agreed to?

Sart ABID ALI: On the basis of
60:40. So far as the expenditure on
the D.G.R.E. Headquarters is concern-
ed, which is about Rs. 2 lakhs, it will
be borne by the Central Government.
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STEPS TO IMPROVE AND INCREASE THE
OUTPUT OF TEXTILE MACHINERY

*331. Surr P. C. BHANJ DEO: Will
the Minister of COMMERCE AND
InvusTRY be pleased to state:

(a) the steps, if any, taken by Gov-
ernment to improve and increase the
output of textile machinery in the
country;

(b) what was the value of such
machinery produced in the country in
the years 1954-55 and 1955-56; and

(c¢) what has been the percentage
of increase in the output of this
machinery during the last five years?

THE MINISTER of INDUSTRY
(SHRT MANUBHAY SHaH): (a) Govern-
ment have appointed a committee to



